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A No. 240 of 2012

Pratap Chandra Bhoa. . ... Apphicant
‘\}l'f
Unton of India & Ors.... ... Respondents

{rder dated: 230320172

{CORAM:
Hon' ble Shr LR Mohapatra, Member { Admn )

&
Hon'ble Sho ALK Patnak, Member (Judl)

Heard Ms. "»irtdsr Yestin, Ld. Counsel for the
applicant, Copy of this © A has already been served on Mr.,
SK . Oghs, Ld Standmg Comnsel for the Raslways.

Dunng the course of hearing on adnussion when
# was pomted out that the appheant bemg a Constabie under
the Rarlway Protection Force (RPE), which 15 nof amenable to
the jumsdiction of the Trbunal, Ms. Matalee Jesthy, Ld
Counsel tor the appheoant praved for permussion to withdraw
this (A

The prayer 19 allowed.

Accordmgly, O A s dismissed a5 withdrawn.

MEMBER (Judl.) E‘vII{MlgEW/Admn.)
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